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O.A.N0,427/90 

Mrs. PV Dhanalakshmy-for applicant. 
Mr.Nedumpara rep.Krishnakumar. 	 (order VC) 

The learned counsel for the applicant 

app eared before us and indicated that since the 

a pplicant has already been transferred to the MaitILand 

she does not wish to press the application any more, 

Accordingly thenapplication is closed as not pressed. -  

(A.V.,Haridasan) 	 (S.P.Mukerji) 
Judicial Member 	 Vice Chairman 
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